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............ IC-6/Gen-686/0.A No0.367/2022/2024 Dated

The Registrar General,

Hon'ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001 .

Sub: Regarding Submission of Response/Action Taken Report On Behalf
Of Respondent No-3, Uttar Pradesh Pollution Control Board In
Pursuance To The Order Dated 16.02.2024 Passed By The Hon’ble

National Green Tribunal, New Delhi In Original Application No. 367 Of
2022, Rajendra Prasad Gupta Vs State Of UP.

Sir,

Kindly refer to the subject mentioned above. In compliance of the order
dated 16.02.2024 passed by Hon'ble NGT Principal Bench, New Delhi in
Original Application No. 367 Of 2022, Rajendra Prasad Gupta Vs State Of UP,
The Response/Action Taken Report On Behalf Of Respondent No-3, Uttar

Pradesh Pollution Control Board is enclosed herewith for your kind perusal and
further necessary action.

Sincerely Yours,
Enclosures: As above

%ﬁ’w
(Ghan hyaln)
Chief Environment Officer
(Circle-6)
Copy to:Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX,
Noida, District-GB Nagar, 201301 for information and further necessary

action.

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Na
gar, Lucknow - 226010
Phone: 2720'83.1, 2720828, 2720691 & 2720’681 - Fax: 0522 - 2720764
Email: info@uppcb.in - Web Site: www.uppch.com
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RESPONSE/ACTION TAKEN REPORT ON BEHALF_OF
RESPONDENT NO-3, UTTAR_ _PRADESH POLLUTION
CONTROL BOARD IN PURSUANCE TO THE ORDER
DATED 16.02.2024 PASSED BY THE HON’'BLE NATIONAL
GREEN TRIBUNAL, NEW DELHI _IN ORIGINAL
APPLICATION NO. 367 OF 2022, RAJENDRA PRASAD
GUPTA VERSUS STATE OF UP.

1. That vide its order dated 16.02.2024 this Hon’ble National

Green Tribunal, New Delhi has passed the following

direction:-
S 4. The status clearly discloses that, daily 100
MLD of sewage treated/untreated is being discharged
and as pointed out in earlier order that downstream of
Ganga at Varanasi is not fit for bathing......

5. No response on behalf of the UPPCB in this regard
has been placed on record and Learned Counsel
appearing for UPPCB also does not have any

instructions on the above issues.

6. Learned Counsel seeks four week’s time to place on
record the response of the UPPCB. He has submitted
that the action against the defaulting body will be taken
and EC will be imposed within four weeks. Hence, let
the fresh action taken report be filed by the UPPCB at
least one week before the next date of hearing by e-

mail at judicial-ngt@gov.in preferably in the form of
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searchable PDF/ OCR Support PDF and not in the form
of Image PDF........"

2. That Response/Action Taken Report in compliance of order
dt. 16.02.2024 is as follows :-

River Ganga, Varanasi

a) That the officials of the UPPCB, Varanasi has inspected

the site of the 30 drains meeting to River Ganga at
Varanasi on 18.03.2024. During inspection, 25 drains
were found tapped, 03 drains were found partially tapped

and 02 drains were found untapped. During inspection
sample of the sewage discharging from the 05
partially/untapped drain were collected and deposited in
Regional Office, UPPCB, Varanasi laboratory for analysis.
b) That the Water quality of drains discharging into River
Ganga at different sampling points in Varanasi is tabulated

below-

SL
No.

Location of Sampling
point

Date of
sample
collection

Parameters

pH

BOD
(mg/1)

COD

(mg/1)

TSS (mg/1)

TC
(MPN /ml)

FC
(MPN/ml)

—

Assi/Nagwa drain after
bioremidiation before
meeting with River Ganga
near Sant Ravidas Park,
Nagwa, Varanasi

18.03.2024

7.38

40

188

120

1.2 x 105

8.4x 10

Nakkha  drain  after
bioremidiation before
meeting with River Ganga
near Judges  Guest
House, Bhagwanpur,
Varanasi.

18.03.2024

7.32

46

214

132

1.4 x 105

9.4 x 10*

Samne Ghat drain, after
bioremidiation before
meecting with River Ganga
Samne Ghat, Nagwa,
Lanka, Varanasi

18.03.2024

7.24

42

204

126

1.3 x 10°

1.1 x10°

Sayar Mata  Mandir
Drain, Nagar Panchayat,
Sujabad, Varanasi

18.03.2024

116

484

302

2.2x10°

1.1 x10¢

Ghatwari Mata Mandir
drain, Nagar Panchayat,
Sujabad, Varanasi

18.03.2024

7.22

124

492

276

3.3x10¢

2.1x 108
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c) That as per the above analysis reports, the parameters
were found beyond the prescribed norms. The copy of the
inspection report dated 18.03.2024 along with analysis
reports is being attached as Annexure No-1 to this

response.

i. River Assi, Varanasi
a) That the Project Manager, U.P. Jal Nigam (Rural) vide

letter no. 236/Suchna/05, dt. 27.03.2024 has informed to
the UPPCB that present about 78 MLD domestic sewage
discharge in River Assi, in which 50 MLD sewage is
diverted and being treated in 50 MLD STP at Ramna. For
the rest approx. 28 MLD sewage discharging in River
Ganga after bioremediaton, a 55 MLD STP at
Bhagwanpur has been proposed and construction of the
same is approved by NMCG. Letter of award has been
issued to M/s Enviro Infra Engineers Limited, Delhi and
work likely to be started soon. However, as interim
measure, bioremediation is being carried out by Nagar
Nigam, Varanasi. In addition to this, NMCG has also
approved project for treatment of excess quantity of flow
through Assi by "Advance Oxidation Process". Work is
under progress. The copy of the letter dated 27.03.2024 is
being attached as Annexure No-2 to this response.

b) That the 50 MLD STP at Ramna was inspected by the
officials of the UPPCB, Varanasi on 18.03.2024. At the
time of inspection all the units of STP was found
operational and sample of treated sewage was collected
and deposited in Regional Office, UPPCB, Varanasi

Page 3 of 10
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laboratory for analysis. As per analysis report, the
parameters were found within the prescribed norms. The
copy of the inspection report dated 18.03.2024 along with
analysis reports is being attached as Annexure No-3 to
this response

c) The officials of the UPPCB, Varanasi has also inspected

the site of the interim treatment of rest 28 MLD sewage on
18.03.2024. During inspection sample of the treated
sewage was collected and deposited in Regional Office,
UPPCB, Varanasi laboratory for analysis. As per analysis
report, the parameters were found beyond the prescribed
norms.

The copy of the inspection report dated 18.03.2024 along
with analysis reports is being attached as Annexure No-4
and Annexure No-5 to this response.

ii. That the 07 STPs are functional in Varanasi and the Details are
tabulated below:-

Sl Name of Design Year of Technology Status Name of Recipient
No. STP Capacity | “OTo0c® Agency for | aquatic body of
(MLD) men operation treated sewage
of STPs
01 Dinapur 80 1994 TF & ASP | Operational | UP Jal Directly
Nigam discharging into
(Urban) River Ganga.
02 Dinapur -2 140 2018 ASP Operational | UP Jal Discharging into
(under JICA Nigam River Ganga via
project) (Urban) River Varuna
03 | Bhagwanpu 9.8 1989 ASP Operational | UP Jal Discharging into
r (8+1.8) (8 MLD) Nigam River Ganga via
(Rural) Nakkha drain.
04 Goithaha 120 2019 SBR Operational | UP Jal Discharging into
(JNNURM) Nigam River Ganga via
(Urban) Sharda Sahayak
Canal and River
Varuna via
Narokhar drain.
05 BLW 12 1989 ASP Operational | Banaras Gardening and
Locomotive discharging into
Works River Ganga via
(BLW) Assi/Nagwa drain.
06 Ramana 50 2021 SBR Operational | UP Jal Directly
Nigam discharging into
(Rural) River Ganga.
07 Ramnagar 10 2021 A20 Operational | UP Jal Directly
Nigam discharging into
(Rural) River Ganga.
e ——
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iv. That the samples of the all STPs were collected by the officials of
the RO, UPPCB, Varanasi and same were analysed in Regional
Laboratory, UPPCB, Varanasi. The Results are tabulated below:-

Parameters
Name and l::;‘e ;’: Sampling
address of STP P point T.8.S. | B.0.D. | C.O.D.
collection pH
(mg/1) | (mg/l) | (mg/l)
9.8 MLD STP, Outlet of
 raant 18.03.2024 i 7.67 84 25.4 108
10 MLD STP, | 14 93 ngpg | Outletol | 4y 18 8.6 42
Ramnagar STP
12 MLD STP, Outlet of
ek 18.03.2024 s 7.51 90 27.8 110
SOMLD STP, | ;g 43 994 | Outletol | ¢ 18 9.2 46
Ramna STP
Final
80 MLD STP, | 19032024 | Outletof | 7.56 | 88 27.6 92
Dinapur
STP
Final
140 MLD STP, | 14035024 | Outletof | 7.38 88 26.8 96
Dinapur
STP
Final
120 MLD STP, | 14 632024 | Outletof | 7.44 16 8.0 32
Goithaha
STP
55- 1 100 30 250
Prescribed limit as per EPA 9.0

As per the above analysis reports, the parameters were found

within the prescribed norms.

v. That the inspection of water polluting industrial units situated in
Industrial Area, Ramnagar, Phase-l, Chandauli was carried out
vide dt. 19.03.2024 by the officials of Regional Office, UPPCB,
Varanasi. Details of the same is tabulated below-

S. Name & address Product and | Operationa Status of Status of | Quantity Name of Remarks
No of the Industry Production 1 Status Consent ETP of Effluent ultimate
. Capacity Discharge Recipient
(inKLD) River of
treated
effluent
1 2 3 ] 5 6 7 3 9
1 R_ivcr Gaga Noticc_s sent for regular
M/s Dugdh Upadak | 400 e ;pqi:::l’:nﬂdofETP id
ﬁ‘:u?tf: Sangh g“u:"l;g“;" ((i,r:lr{:l:d : leter o, 2138/0A 8o,
> o 1d upto o,
m Gl, lnd;x,stml Pancer400 Operaional | {1700 | Installed 37.70/7.022022/423 24, d1.
Rammaper, procossiog f‘idc letter no.
Chodeot 2445/Sahmati/23-24, dt.
22.03.2024
2 M/s Ganga Pulp & | News print Operational | Granted Installed River Gaga Notices sent for regular
Page 5 of 10
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Paper Pvt., paper-96 TPD (Valid upto via Ghuraha operation and
.:;s;nlr::dumal Area 31.12.2025) 1000 drain maintenance of ETP vide
C[und?ual:: letter no. 2117/0A no.
367/2022/23-24,
dt. 27.01.2024
&
vide letter no.
2440/Sahmati/23-24, dt.
22.03.2024
River Gaga Notices sent for regular
50 Mk Lt via'Ghumhn’ °"“:'““°" and .
Voot ™| polyester Granted . s fhchomary gTELF 25
BARVA, yamdyeing | oo rionat | (YORAUPO g atied 600202328,
Ramnagar & Twisting- 31.12.2025) : dt 31.01 202'4 .
Chandauli 8000 Kg/day &
2438/sahmati/23-24, dt.
22.03.2024
125 River Gaga Notices sent for regular
. Industrial NC Xia.Ghuraha operation and
s GR.N. Cotton-75 rain maintenance of ETP vide
l(;lclln]:osc (P) Lud,, MT/Month, letter no. 2104/0A no.
ot No. E-21 & 22, | NC solution- N 367/2022/23-24,
Industial Area, | 50 MTMont Dpmkcl| § tYEW g dt. 24.01.2024
amnagar, Cotton linter &
Chandauli pulp-50 vide letter no.
MT/Month 2439/Sahmati/23-24, dt.
22.03.2024
- Notices sent for
Zero liquid compliance of Zero
discharge Liquid Discharge (ZLD)
IP:lv‘/s Newal Calcotta | Grey Granted (ZLD) vide letter no. 2118/0A
. 11d., Industrial | Board/Craft . alid upto no. 367/2022/23-24,
AvsBiinger | Papersog | Opersionsl :(3‘1,.]2.2%‘,214) Tnstalled dt. 27.012024
Chandauli Ton/month &
2437/0A No.-
367/2022/23-24, dt.
22.03.2024
River Gaga Notices sent for regular
- " via Ghuraha operation and
s " 0 drain maintenance of ETP vide
Enterprises D-11, %‘1};‘;:; ?V':'l‘i:f‘l’l o Jetter no. 2105/ 367/2022
E,:ﬁal Area, (Sun dry Operational | 3,°)> 2025) Installed 23-24, dt. 24.01.2024
agar, ’ &
Chandauli [oRies) vide letter no.
2441/Sahmati, dt.
22.03.2024
River Gaga Notices sent for regular
— via Ghuraha operation and
s N 25 drain maintenance of ETP vide
Board Mills B6. | 5o | letter no. 2119/ OA No.
Industrial Area, (Sun dey Operational | 317> ygp5) | Installed 367/2022 123-24,
Ramnagar, ) dt. 27.01.2024
Chandauli process &
2444/Sahmati/23-24, dt.
22.03.2024
River Gaga Notices sent for regular
g via Ghuraha operation and
M/s Shri Krishna ) 20 drain maintenance of ETP vide
l;‘alpuc: f). llloan‘l ;d.;llTI::Ia;d; ((i,r:ln:!ed letter no. 2114/ OA No.
, D-1, a . id upto 67/2022 /2
Idusirial Are, (Sun drz' Operationl | 3,5 gy | Tostalled gy
agar, process &
Chandauli vide letter no.
2442/Sahmati/23-24, dt.
22.03.2024
- River Gaga Notices sent regarding
Chrome via.Ghuraha inform to State Board
M’s Electrochem Plating of Granted drain before re-start of
Plating, Industrial Rm!way . R (Valid upto . production vide letter no.
Arca, Ramnagar, Cylinder liner | °° 31.12.2024) 2115/ OA No. 367/2022
i on job work 123-24,
basis dt. 25.01.2024
&
vide lettre no.
Page 6 of 10
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2443/Sahmati/ 23-24, dt.
22.03.2024

M/s Baba Paper & Closure
Board Mills direction
Pvt. Ltd,, B-14/2, Mill Board issued by
Industrial Arca, 2.0 Ton/Day | State Board
Ramnagar, on dt.
Chandauli 26.12.2023

Direction
issued by State
Board

Installed

30

River Gaga
via Ghuraha
drain

Notices sent vide letter
no. 2124/ Sahmati/B-28/
12023-24,

dt. 27.01.2024 regarding
compliance of closure
direction issued by State
Board on dt. 26.12.2023
till consent obtained
from State Board.

&

2436/Sahmati/B-28, 23-
24, dt. 22.03.2024

vi. That the Effluent characteristics of industrial

units found

operational during inspection on dt. 19.03.2024 are tabulated

below-
S.No. | Name & | Date of | Sampling Parameters
address of the | sample point
Industry collection BOD coD Ss 0il &
pH (3 days Grease
at 27°C)

1 M/s Dugdh | 19.03.2024 Outlet of 7.39 27.4 136 84 8.4
Utpadak Sahakari ETP
Sangh Limited
Plot Gl,
Industrial  Area,
Phase-1,
Ramnagar,
Chandauli

2 M/s Ganga Pulp | 19.03.2024 Outlet of 7.81 24.6 138 80 1.6
& Paper Pvt., ETP
A-6 Industrial
Area  Ramnagar
Chandauli

3 M/s Maha Laxmi | 19.03.2024 Outlet of 7.54 35.04 138 86 5.6
Yarn Pvt. Ltd., ETP
B-4/2,1/A,
Ramnagar
Chandauli

4 M/s G.R.N. | 19.03.2024 Outlet of 7.41 12 68 60 1.0
Cellulose (P) Ltd., ETP
Plot No. E-21 &
22, Industrial
Area, Ramnagar,
Chandauli

S M/s Saket | 19.03.2024 Outlet of 7.64 26.2 140 94 0.8
Enterprises D-11, ETP
Industrial  Area,
Ramnagar,
Chandauli

6. | M/s Industrial | 19.03.2024 | Outlet of 7.55 27.6 148 84 1.4
Board Mills, B-6, ETP
Industrial Area,
Ramnagar,

age 7 of 10
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Chandauli

M/s Shri Krishna | 19.03.2024 Outlet of 7.68 26.2 138 88 1.4
Paper and Board ETP
Mills, D-1,
Industrial  Area,
Ramnagar,
Chandauli

M/s Newal [ 19.03.2024 T"";"“F“ ‘f"ﬂm’ 7.62 24.6 110 92 0.6
sing for
(Calcutta) Pvt. mcygling

Ltd., B-16, (ZLD)
Industrial  Area,
Ramnagar,
Chandauli

Prescribed limit as per EPA 5.5-9.0 30 250 100 10

Vil.

viii.

Note-All parameters are expressed in ml/l except pH.

That during inspection 08 industrial units was found
operational and samples of treated effluent were collected
from all 08 industrial units and 02 were found closed.
Analysis results shows that all units complying effluent
standard prescribed under EPA. M/s Electrochem Plating,
Industrial Area, Ramnagar, Chandauli was found closed and
Industry representative has informed that this unit is closed
since year, 2020. Closure direction has been issued to M/s
Baba Paper & Board Mills Pvt. Ltd., B-14/2, Industrial Area,
Ramnagar, Chandauli by State Board and during inspection
this unit was found closed.

That industrial effluent and domestic sewage is generated
from industrial units situated in Industrial Area, Phase-l,
Ramnagar, Chandauli and nearby households sewage is
also discharge into Ghuraha drain and Ghuraha drain
ultimately meets into River Ganga near Multi Modal
Terminal, Ralhupur, Ramnagar is being developed by Inland
Waterways Authority of India (IWAI). Ghuraha drain is a

Page 8 of 10
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Kachcha drain which is a channel of Narayapur Pump Canal
near Mathana, District-Chandauli. Ghuraha drain passes
through Ramnagar Industrial Area, Phase-l and ultimately
meets in River Ganga. The aerial distance of Ghuraha drain
from entering in Industrial Area, Ramnagar near M/s S.A.
lron Pvt. Ltd. (Geo Co-ordinates 25.24115 Latitude and
83.072315 Longitude) to Multi Modal Terminal (Geo Co-
ordinates 25.249854 Latitude and 83.03087 Longitude)
approximately 4.3 Km. Domestic sewage is generated from
Village-Patnava and Hamidpur, District-Chandauli are also
directly or indirectly discharge into Ghurha Nala.
That the samples of the effluent from the Ghuraha drain,
Ganda drain & Railway drain discharging into River Ganga
also collected by the officials of the RO, UPPCB, Varanasi
on 18.03.2024 and deposited in Regional Laboratory,
- UPPCB, Varanasi for analysis. The Results are tabulated

below:-

Location of Sampling Date of sample Parameters

point collection pH BOD (mg/l)| COD [TSS (mg/l)] TC [FC (MPN/mI)
(mg/1) (MPN/ml)

Ghuraha Drain upstream
before, entering in
Industrial Area, Phase-], 18.03.2024 7.84 24 8.0 40 350 170
Ramnagar, District-
Chandauli

Ghuraha drain before
confluence with River
Ganga, Ralhupur, Tengra
Mod, Varanasi

18.03.2024 7.42 52 184 140 350000 240000

Ganda drain after
bioremediation Pandit Deen
Dayal Upadhyaya Nagar,
Chandauli

18.03.2024 7.26 60 228 146 150000 94000

Railway drain after
bioremediation Pandit Deen
Dayal Upadhyaya Nagar,
Chandauli

18.03.2024 7.30 56 218 146 170000 110000

Page 9 of 10

C T 2




104

As per the above analysis reports, the parameters were
found beyond the prescribed norms.

That further in pursuance to findings of above mention
inspection report dated 18.03.2024 of drains meeting River
Ganga and Assi, UPPCB vide letter dated 01.04.2024 has
issued a show cause notice for imposing environmental
compensation in compliance of the Hon’ble Tribunal Order
dated 21.05.2020 in OA No 593 of 2017 Paryavaran
Suraksha Samiti & Anr versus Union of India & Ors with
Mahesh Chandra Sexena versus South Delhi Municipal
Corporation & Ors against the Authority concerned for
treatment of untreated sewage being discharge in River
Ganga and Assi. The copy of the letters dated 01.04.2024
are being collectively attached herewith as Annexure No-6
to this response.

The above response/action taken report on behalf of the
Uttar Pradesh Pollution Control Board is placed before the

Hon'ble National Green Tribunal for perusal and kind

consideration please. @
.

(DrSC Shuklg)‘

Regional Officer

UP Pollution Control Board
Varanasi

1M1y
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No. point

Sl Location of Sampling

Date of sample
collection pH OD

Parameters

(mg/1)

COD

(mg/1)

TSS (mg/1) [TC
(MPN/ml)

FC

(MPN/mi)

bioremidiation

Nagwa, Varanasi

1 | Assi/Nagwa drain

meeting with River Ganga
near Sant Ravidas Park,

after
before

18.03.2024 7.38 40

188 120

1.2 x 105

8.4x10*

2 | Nakkha drain
bioremidiation

meeting with River Ganga
near Judges Guest House,
Bhagwanpur, Varanasi.

after
before

18.03.2024 7.32 46

214 132

1.4 x 105

9.4x 104

bioremidiation

Varanasi

3 | Samne Ghat drain, after

meeting with River Ganga
Samne Ghat, Nagwa, Lanka,

before

18.03.2024 7.24 42

204 126

1.3x 105

1.1x 105

T BT ® b qd # B 00.01.2024 By ARy /Al $, faTib 30.01.2024 B TRAT {7 T

foraq B—

IRORY W AT BT YR PR fAverwor SR AT o7 | faveror e

Sl
No.

Location of Sampling
point

Date of sample |

collection

Parameters

pH

Colour
(Hazen)

BOD
(mg/1)

COD (mg/1)

TSS
(mg/1)

TC
(MPN/m1)

FC

(MPN/ml)

1

Assi/Nagwa drain after
bioremidiation before
meeting with River Ganga
near Sant Ravidas Park,
Nagwa, Varanasi

09.01.2024

7.31 30

38

180

116

1.4x10°

9.4 x 10*

Nakkha drain after
bioremidiation before
meeting with River Ganga
near Judges Guest House,
Bhagwanpur, Varanasi.

30.01.2024

7.36 30

210

128

1.3x 105

1.1x 105

Samne Ghat drain, Samne
Ghat, Nagwa, Lanka,

02.02.2024

7.33 30

40

198

Varanasi

118

1.1 x 105

7.9x10?
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REGIONAL LABORATORY VARANASI (ﬁ‘%’

UTTAR PRADESH POLLUTION CONTROL BOARD q(’
Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi m -uomn
TEST REPORT: WASTE WATER LABORATORY
Ref No: 25499765/Varanasi/2024 Date:27/03/2024
1- Name of Industry: Nakkha Drain, Varanasi
2- Address of Industry: Varanasi
3- District: Varanasi
4- Description about sampling point: BEFORE CONFLUENCE WITH RIVER GANGA, VARANASI
5- Type of Sample (Grab/Composite/Integrated): Grab
6- Sample Collected By: Chandra Prakash Verma SA & Ranjeet Kumar MA
7- Colour and Odour: BLIKISH UNPLEASENT
8- Quantity and Packing: 2.0 LITER PLASTIC JERICANE & 1.0 LITER MPN BOTTLE
9- Date of Sample Collection: 18/03/2024
10- Analyis Indented by: RO Varanasi
11- Date of sample receipt in Lab: 18/03/2024
Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.32 5.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 132 100 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 140000 - <1.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 94000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 46 30 1.0 -50000 mg/1
3025 (Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 214 250 5.0 -100000 mg/I
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : | The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark: NA

Analysed by-
[Mohini Singh(JRF), Krishna
Mohan(JRF), Shivam Tripathi(JRF)]

Authorized by
CHANDRA Digitally signed by CHANDRA

PRAKASH VERMA Oue 0346537 12413 0530
Chandra Prakash Verma (SA)

Digitally signed by SURESH

SURESH CHANDRA CHANDRA SHUKLA

SHUKLA Due:2

Date: 2024.03.27 12:45:08

Regional Officer

10of Page 3
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

Certificate No TC. 12423

TEST REPORT: WASTE WATER LABORATORY

Ref No: 25499748/Varanasi/2024 Date:27/03/2024
1- Name of Industry: Assi/Nagavan Drain, -

2- Address of Industry: -

3- District: Varanasi

4- Description about sampling point: NEAR SANT RAVIDAS PARK VARANASI

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Chandra Prakash Verma SA & Ranjeet Kumar MA

7- Colour and Odour: BLIKISH UNPLEASENT

8- Quantity and Packing: 2.0 LITER PLASTIC JERICANE & 1.0 LITER MPN BOTTLE
9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.38 55-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 120 100 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 120000 - <1.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 84000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 40 30 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 188 250 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986
source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose
*Non-NABL Parameters.
Note ; | The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-cxcept in full, without the written permission of laboratory. 3. The test report pertains to the sample as
received in Lab.
Remark: NA

Analysed by-

[Mohini Singh(JRF), Krishna
Mohan(JRF), Shivam Tripathi(JRF)]

Authorized by SURESH g»?’l\uuyngswbysukzsu
) NORA SHUK
CHANDRA m;mmw CHANDRA onfzpuo)ul:\z,uss
PRAKASH VERMA  Date 20240327 124443 40530 SHUKLA Wy
Chandra Prakash Verma (SA) Regional Officer
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Assi/Nagwa drain after Bioremediation, Nagwa, District-Varanasi.
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

Centificate No TC: 12423

Ref No: 25499972/Varanasi/2024

- TEST REPORT: WASTE WATER LABORATORY

Date:27/03/2024
1- Name of Industry: Samneghat Drain, Varanasi
2- Address of Industry: -
3- District: Varanasi
4- Description about sampling point: B/C With River Ganga, Samneghat, Varanasi
5- Type of Sample (Grab/Composite/Integrated): Grab
6- Sample Collected By: Chandra Prakash Verma SA & Ranjeet Kumar MA
7- Colour and Odour: BLIKISH UNPLEASENT
8- Quantity and Packing: 2.0 LITER PLASTIC JERICANE & MPN BOTTLE
9- Date of Sample Collection: 18/03/2024
10- Analyis Indented by: RO Varanasi
11- Date of sample receipt in Lab: 18/03/2024
Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.24 5.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 126 100 10-20000 mg/I
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 130000 - .| <1.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 110000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 42 30 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 204 250 5.0 -100000 mg/1

Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : | The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark: NA

Analysed by-
[Mohini Singh(JRF), Krishna
Mohan(JRF), Shivam Tripathi(JRF)]

Authorized by
CHANDRA Digialy signed by CHANDRA

PRAKASH VERMA Oue 20143337 124032 00830
Chandra Prakash Verma (SA)

o
SURESH CHANDRA oy e o SURESH

SHUKLA Date: 2024.03.27 12:45:31
+05'30°

Regional Officer

1of Page 3

17



112

L he

Samneghat Drain, District-Varanasi
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY
Ref No: 25409650/Varanasi/2024

1- Name of Industry: SAYAR MATA MANDIR DRAIN NP SUJABAD VARANASI, SUJIABAD
2- Address of Industry: SUJABAD

3- District: Varanasi

Date:23/03/2024

4- Description about sampling point: Sayar Mata Mandir Drain before meeting in River Ganga, Sujabad, Varanasi
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Sushrut Kumar Pandey LA & Amar Bibhuti Singh JLA

7- Colour and Odour: Slightly Blackish Sewage Smell

8- Quantity and Packing: 2 Ltr. Jerrican, MPN Bottle

9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results ‘Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.19 5.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 302 100 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 2200000 - <1.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 1100000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 116 30 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 484 250 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules, 1986
source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose
*Non-NABL Parameters.

N‘:lThmuh'nmc‘lnthpmnluulywhicmlold:!.Tbcnpoﬂ.lullnotbcnpmluml-uupiinlull,wnbw:lhewillenpemi»iouofhbwwy.).muunpmwhiuhlhuwku
recesved in Lab.

Remark: NA

Analysed by-
[Shivam Tripathi(JRF), Krishna
Mohan(JRF), Mohini Singh(JRF))

Authorized by SURESH Dighaly sgned by SURESH

CHANDRA SHUKLA
CHANDRA PRAKASH mwm CHANDRA Date: 2024.03.23 11:46.18
VERMA Dete 20240123 114411 0530 SHUKLA 10530

Chandra Prakash Verma (SA) Reglonal Officer

1ol Page )



115

Su;abaa’Chan, a
118.03:2024 14: 49‘ :
95322883 04787 _3 )
1820X+R2G il Bun

il

Stjabad, Chandauh :

18:03:2024 14 46 2 A

25 32284,83: 0477’9'(+4m)
82CX+R2C Jalif Put Varanasn 221608'

Sayar Mata Mandir Drain, Sujabad, District-Chandauli

21



116

REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY

Ref No: 25409638/Varanasi/2024 Date:23/03/2024

1- Name of Industry: GHATWARI MATA MANDIR DRAIN NI’ SUIABAD VARANASI, SUIABAD
2- Address of Industry: SUIABAD

3- District: Varanasi

4- Description about sampling point: Ghatwari Mata Mandir Drain before meeting in River Ganga, Sujabad, Varanasi
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Sushrut Kumar Pandey LA & Amar Bibhuti Singh JLA

7- Colour and Odour: Slightly Blackish Sewage Smell

8- Quantity and Packing: 2 Ltr. Jerrican, MPN Bottle

9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of sample reccipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard _ Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.22 5.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 276 100 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 3300000 - <1.8 MPN/100 ml
2023 ) & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 2100000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 124 30 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 492 250 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of eavironmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules, 1986
source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose
*Non-NABL Parameters.
Note : 1 The results in the Test Report relate oaly 10 the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The teat feport pertains o the sample as
received in Lab.
Remark: NA

Analysed by-

[Shivam Tripathi(JRF), Krishna
Mohan(JRF), Mohini Singh(JRF)]

Authorized by SURESH Digtaly syned by SURESH
CHANDRA Dgtatvored oy R CHANDRA e 0048323 3038
PRAKASH VERMA s 20240323 113049 0520 SHUKLA ww

Chandra Prakash Verma (SA) Reglonal Officer
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6
Email Id- pmgppdvns@yahoo.com

UTTAR PRADESH JAL NIGAM (Rural)

Office of the Project Manager, Ganga Pollution Prevention Unit,

Letter No. 234 Y1 I o Date 27/9.3 / W2 ‘7

To,
Regional Officer,
U.P. Pollution Control Board,
Varanasi

Sub:- Report required in the matter of Hon' NGT O.A. No. 367/2022 Rajendra Prasad Gupta vs
State of U.P.

Sir,
Please find the required information in the of Hon' NGT O.A. No. 367/2022 Rajendra Prasad -
Gupta vs State of U.P.

Sincerely/ yours

Enclosure-As above.

GangaPollution[Prevention Unit
U.P\Jal Nigam (Rural)
Waranasi

24
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Sewage generation in Varanasi ¢

'« In Varanasi Municipal Corporation there are total 29 drains flowing into River Ganga
and 15 drains flowing into River Varuna. Through these drains a total of 522 MLD
domestic sewage is generated and at present 324 MLD is treated in 7 existing STPs in

Varanasi. Remaining 198 MLD untreated domestic sewage discharging in River Ganga

and River Varuna. Current Status of drains and its connectivity to STPs in Varanasi

are given below :-

S.N. | Name of Flow Tapped | Name of Remarks
Drains (MLD) |(Y/N) |STP
in Yr with
2017 installed
capacity
Ganga River
1 Nakkha Partilly Present flow in Assi/Nagwa drain is about 78
Drain i Tapped MLD. 50 MLD is being treated at 50 MLD STP
2 Samneghat | | - Partilly Ramna and balance 28 MLD goes down in
Drain : Tapped River Ganga after bioremediation. To arrest
3 Assi/Nagav Partilly this excess quantity of sewage, construction of
an Drain Tapped 55 MLD STP at Bhagwanpur is approved by
NMCG and work is in progress. However for
interim measure, bioremediation is being
carried out by Nagar Nigam, Varanasi. In
addition to this, NMCG has also approved
project for treatment of excess quantity of flow
ithrough Nagwa drain by Advance ‘Oxidation
"Process till the work of construction of S5 MLD
50 MLD || STP is completed. Work is under progress and’
STP the plant shall become operational by 31st
Ramana | March, 2024.
/Nagwa Interception and diversion of Nakkha
78.0 MPS drain is proposed under above mentioned 55
MLD STP at Bhagwanpur. For interim
measure bioremediation is being carried out
by Jal Kal Department, Nagar Nigam,
Varanasi.

Samne Ghat drain is tapped and
diverted through Assi interceptor sewer pipe
line. Overflow is occurring due to choking of
this sewer line. Jal Kal Department, Nagar
Nigam, Varanasi has been informed for
cleaning of this pipe line. Jal Kal Department,
Nagar Nigam, Varanasi is conducted
bioremediation of this drain till desilting of the
pipe line is completed.

4 Shivala
Drain 6,00 Y
5 Harishchan
draghat 2.50 80 MLD
Drain Y STP
6 Mansarover Dinapur
. 4.50 .
ghat Drain Y / Konia
7 Pandeyghat MPS
Drain Y
8 Dr.R.P. 2000
Ghat Drain Y /

Page 10f4
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- REGIONAL LABORATORY VARANASI
,P‘W’/,i UTTAR PRADESH POLLUTION CONTROL BOARD
og!ma“ Avas Vikas Office cam-commercial Complex Jawahar Nagar, Bhelupur, Varanasi ol B

TEST REPORT: WASTE WATER LABORATORY

Ref No: 25391678/Varanasi/2024 Date:23/03/2024
1- Name of Industry: 50 MLD STP at Ramana, Village Ramana,

2- Address of Industry: Village Ramana,

3- District: Varanasi

4- Description about sampling point: OUTLET OF STP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Chandra Prakash Verma SA & Ranjeet Kumar MA
7- Colour and Odour: CLEAR ODOURLESS

8- Quantity and Packing: 2 Ltr. Plastic Jerricane and 1 MPN bottle

9- Date of Sample Collection: 18/03/2024

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 18/03/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.46 55-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 18 100 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 280 - <1.8 MPN/100 ml
2023 ' & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 120 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 9.2 30 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 46 250 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986
source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose
*Non-NABL Parameters.
Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-cxcept in full, without the written permission of laboratory. 3. The test report pertains to the sample as
received in Lab.
Remark: NA

Analysed by-

[Kankshi Sahu(JRF), Krishna
Mohan(JRF), Shivam Tripathi(JRF)]

Authorized by RESH CHANDRA 221 signed by SURESH
CHANDRA il sgned by GHANDRA SURES CHIOASHUA
PRAKASH VERMA SHUKLA 1:223
PRAKASH VERMA  Date 20240323 112009 40530 40530
Chandra Prakash Verma (SA) Regional Officer
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikas Office cuam-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY

Ref No: 25499748/Varanasi/2024

Date:27/03/2024
1- Name of Industry: Assi/Nagavan Drain, -
2- Address of Industry: -
3- District: Varanasi
4- Description about sampling point: NEAR SANT RAVIDAS PARK VARANASI
5- Type of Sample (Grab/Composite/Integrated): Grab
6- Sample Collected By: Chandra Prakash Verma SA & Ranjeet Kumar MA
7- Colour and Odour: BLIKISH UNPLEASENT
8- Quantity and Packing: 2.0 LITER PLASTIC JERICANE & 1.0 LITER MPN BOTTLE
9- Date of Sample Collection: 18/03/2024
10- Analyis Indented by: RO Varanasi
11- Date of sample receipt in Lab: 18/03/2024
Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.38 5.5-9.0 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 120 100 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 120000 - <1.8 MPN/100 ml
2023 & above
Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 84000 230 <1.8 MPN/100 ml
Procedure & above
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 40 30 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 188 250 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules,1986

source: www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : | The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-cxcept in full, without the writtcn permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark: NA

Analysed by-
[Mohini Singh(JRF), Krishna
Mohan(JRF), Shivam Tripathi(JRF)]

Authorized by
CHANDRA mwowm
PRAKASH VERMA  Date 20240327 124443 40530
Chandra Prakash Verma (SA)

SURESH Digitlly signed by SURESH

CHANDRA Date: 20240127 124455

SHUKLA 40530
Regional Officer
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Vi asst\qy,\.ﬁ’“ UTTAR PRADESH POLLUTION CONTROL BOARD

\“rop mn‘f’ 1,,) )
Ref. N0°Hn~&-&'9-a/ W—6/0e 74 / 2ol «mi?:zf."/ de 1Y Dated 2424741

AR Y,
TR fm,
JRORA |

g8 5wl o) N Reared iy wiwan 367 /2022 IR IRIG Q0 @M e 3ifn gd
¥ qifta MY R 16.02.2024 & YRiTa 3w Frae] 8, &1 el B @ FE G-

" 3. No response on behall of the UPPCB in this regard has been placed on record and
Learmed Counsel appearing for UPPCB also does not have any instructions on the above issues.

6. Learned Counsel secks four week’s time to place on record the response of the UPPCB. He has
submitted that the action against the defaulting body will be taken and EC will be imposed within four
weeks. Hence, let the fresh action taken report be filed by the UPPCB at least one week before the next
date of hearing by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support

PDF and not in the form of Image PDF.
T8 f w78 § FaiRa 8 @ 9w @ Fag § TR i, aReR) @ darrta areoTea

Tl @ e P & srafer, aRR) @ FffE g1 RAie 18.03.2024 @1 far AT G
friteror smem & orgeR Raver e orar € -

w1 Tl 1AM TR /IS YRV ZawIl &1 favvr IaGH Rl
e
1| g RN eQ 50 THOT0910 Twodtodlo, T TR o, IRR
2 | WA uR 31 T o | (T $1, 9 O §9 @ i/ | TR P, IRerRi
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IAAR Falga afewm & TR A

Moaftodlo, LoTwHOTHO, e BieheH Td

fiad sident @ A A grr FAuifa

T W ARG gl T )
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6 | FEREY °IE 7 e TR 0T, aRRN
7 | uew AR § TS TR A, TRV
8 | o 3modlo e 2 ] TR P, IRvRe
9| firare 37 3 TR P, aRmRN
10| aferen e 37 iz = T,
11 | SorE ue 9 3 TR (I, IRIVRY
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13 | 9wer are g4 e TR P, AR
14 HEdl U 2 L TR RV, IRIVRY
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20 | dfen g [ TR T, aRIVRN
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T.C/12V, Vibhuti Khand Gomti Nagar, LucknA&—fZZGOIO

Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppcb.in - Web Site: www.uppcb.com
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23 |9 U ANeeid - | 0 oS 80 UMOVA0SI0,/ 140 THOTRA0R0 A T, R
gwododo, {rmp

24| TR W [ 10 {HOTH0I0 Yw0210Mo, NIHTR TR qu AR

25 | T Wi §1 g R A, armri

26 | ol ae 39 S e [, areRn |

27| waRd U §1 g e P, arr |

28 | & e §1 g TR AT, AR

78 5 Pdeor @ wwu W@ qd ¥ s aftfa s g PvenRa Saare @ LT T @R
Ton A B iy wreren, aRorR) 3 RedRa wwrn T fveigur s @ AR TR P
g -

Sl Location of Sampling | Date of sample Parameters
No. point collectlon  pif FOD  [COD _ [rss (mg/1) [IiC T
mg/l) [mg/l) MPN/ml) |MPN/ml)

1 | Assi/Nagwa drain after
bioremidiation before 18.03.2024 7.38 40 188 120 1.2x10%| 8.4 x10*
meeting with River Ganga
near Sant Ravidas Park,

Nagwa, Varanasi 09.01.2024 7.31 38 180 116 14x10%| 9.4x10*

2 | Nakkha drain after
bioremidiation before | 18.03.2024 7.32 46 214 132 1.4x10% | 9.4 x 10
meeting with River Ganga
ncar Judges Guest P.lousc.
Bhagwanpur, Veranasi. 30012024 | 736 | 44 | 200 | 128 |13x10%| L1x10

3 | Samne Ghat drain, after
bioremidiation before | 18.03.2024 | 7.24 | 42 | 204 126 [ 1.3x10%| L1x108
meeting with River Ganga
Samne Ghat, Nagwa, Lanka,
Varanasi 02.02.2024 | 7.33 | 40 198 118 1.1x108 | 7.9x10

78 & A oA, § faredE alovo wwar-593 /2017 qataRer [ram wfifa vd o ufa
P 3w sPsa 1d o # wRa s Reid 21.05.2020 & g To—08 & FoTa I A &

B T 8. Belore proceeding further, we may also note further order of this Tribunal dated
06.12.2019 in O.A. No. 673/2018 directing as follows:

47. We now sum up our directions as follows:

I. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in
0.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date,
commencement of setting up of STPs and the work of connecting all the drains and other sources of
generation of sewage to the STPs must be ensured. If this is not done, the local bodies and the
concerned departments of the States/UTs will be liable to pay compensation as already directed vide
order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-
situ remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their
commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as
already directed. In default, compensation will be liable to be paid at the scale laid down in the order of
this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs per month per STP.

78 5 adam § ST W & gRdew A afioto vHo-593 /2017 wafaRer [Ram wfifa @
I i g oife sear 7 o 3 Wik ame famid 21.05.2020 @ AR HfA $7/4€ ¥R 50
g B qafavelia afigff 37 ¥ HWata e fem g/ i@ 01.07.2020 R 23 B

7% f& 3 g™ TR i, IR @ Sl i Swiaa aftfa 03 el @ T A
nmm;ﬁmﬁmﬁmﬁaaﬁmiﬁaﬁ@m%gvﬁﬁa?ﬂﬂm YfgaRor aawen R T8 A
T 2|
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a‘g",le UTTAR PRADESH POLLUTION CONTROL BOARD
o

%¢/o; .
Ref. NE‘@,Q&&W/ W—6/of0 s - (o /-TWW;? !:2'7)?7/0 /090 LY Dated f:ou >
iforemdY ey,
IRV |

g & i . 4 Rarda aﬂoqo RI@UT-367 / 2022 G T RN T T
sife godio ¥ wRe sy RAT® 16.022024 B IRV 3w Frrar) 8, o7 AT By T F
-

" ommoney 5. No response on behalf of the UPPCB in this regard has been placed on record and
Learned Counsel appearing for UPPCB also does not have any instructions on the above issues.

6. Learned Counsel seeks four week’s time to place on record the response of the UPPCB. He has
submitted that the action against the defaulting body will be taken and EC will be imposed within four
weeks. Hence, let the fresh action taken report be filed by the UPPCB at least one week before the next
date of hearing by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF.

78 & T A § favaRa & @ 9w @ Hdy ¥ TR UURG qoeE, aRvR @
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010

Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppeb.com
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7z & e & vy SR affa wret g fxaRa Sa@E @1 T T @) T
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Sl Location of Sampling Date of sample Parameters
No. point collection  pH BOD [COD [TSS (mg/l) [TC FC
mg/l) |mg/l) MPN/ml) [MPN/ml)

1| Sayar Mata
Mandir Drain,
Nagar Panchayat,
Sujabad, Varanasi
2| Ghatwari Mata
Mandir drain,
Nagar Panchayat,
Sujabad, Varanasi

I8 5 wg @A) A A afovo w593 ,/2017 TAMRYT IR wfAfy wd
=g vy g it sfsar @ oy A wiRa amew i@ 21.05.2020 & fawg Fo—08 & Fewma
3w foaq B—

" overes 8. Before proceeding further, we may also note further order of this Tribunal dated
06.12.2019 in O.A. No. 673/2018 directing as follows:

47. We now sum up our directions as follows:

i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated
28.08.2019 in O.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation
and before the said date, commencement of setting up of STPs and the work of connecting all
the drains and other sources of generation of sewage to the STPs must be ensured. If this is
not done, the local bodies and the concerned departments of the States/UTs will be liable to
pay compensation as already directed vide order dated 22.08.2019 in the case of river Ganga
I.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and Rs. 5 lakhs per STP
for default in commencement of setting up of the STP.

18.03.2024 7.19 116 484 302 22x10%] 1.1x10%

18.03.2024 7.22 124 492 276 33x10%) 2.1x105

ii. Timeline for completing all steps of action plans including completion of setting up STPs and

their commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will
remain as already directed. In default, compensation will be liable to be paid at the scale laid

down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs
per month per STP.
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Ref. No..X\® &&q Y/ f—6,/ s oS ul'x"(llr\'l/’/aﬂo Y Dated 224 #Y
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Tl |

ge f& A gl § Rurela aig e 367/2022 I YA I M R A
gft ¥ oRa MW RAF 16.02.2024 B mmmmﬁﬁm B AANTA T T TE Fd—

P resscvsens 5. No response on behalf of the UPPCB in lhls regard has been placed on record and
Leamed Counsel appearing for UPPCB also does not have any instructions on the above issues.

6. Learned Counsel secks four week’s time to place on record the response of the UPPCB. He has
submitted that the action against the defaulting body will be taken and EC will be imposed within four
weeks. Hence, let the fresh action taken report be filed by the UPPCB at least one week before the next
date of hcarim, by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF.

' & 7m 9 § fwla @ ® Ww & wdy § fren damn, a=cd @ deeta
JreEfRd T & Wl A &y s, aRRT @ FIf@T gR1 e 18032024 @
farar ar o e e @ MR R e o § -

B4 | Aal &1 am FaIGVT AT &l TR JeRaTdl He
wa

1 | 9@ e W A @ (@R Rud TH-USTdl 0 AR W wia gied Wad | el gaTad O

weaer /aweas w9 A Preafa R o 8, @t wd Afed e, ¢ | afrers oS
e FURRA e e, TR @ wiw T T F R &1 Frdeo ’
? wa FaRa 8 @ IR a1 & TR I (@A FY R{eawwr s mar |
fivdww aren W &) wam Ry ER Ak aey L
RNoatoDo, AoTHOT0, A PIAGH Td Wiad rewrt A A a8 g
futRa e ¥ afe T

7E f& e @ wia W@ d #§ SWIed aftfa T N1 aia So[E &1 T e
X TG AL B AR - JATen, RN F fawelfia dvn T, fiveny s @ R
aRem feraq & - , .

SL Location of Sampling Date of sample| Parameters
No. point collection pH BOD (mg/l) COD ([TSS (mg/l) [rC FC (MPN/ml)
mg/1) MPN/ml|

1 Ghuraha drain before
confluence with  River

Ganga, Ralhupur, Tengra
Mod, Varanasi 09.01.2024 7.37 36 258 122 310000 130000

78 & g Tond). # fAURniE sfovo WEAT-593 /2017 ARV {ReM WA Td
g yfa g oie gRear Td g 7 wiRa maw fiAiw 21.05.2020 @ favg Wo-08 & FHTA
3w fAaq &—

¥ iiansiaea 8. Before proceedmg further, we may also note further. order of this Tribunal dated
06.12.2019 in O.A. No. 673/2018 directing as follows:

47. We now sum up our directions as follows:

I. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated
28.08.2019 In 0.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and
before the said date, commencement of setting up of STPs and the work of connecting all the
drains and other sources of generation of sewage to the STPs must be ensured. If this is not
done, the local bodles and the concerned departments of the States/UTs will be liable to pay
compensation as already directed vide order dated 22,08.2019 in the case of river Ganga i.e.
Rs. 5 lakhs per month per drain, for default In in-situ remediation and Rs. 5 lakhs per STP for
default In commencement of setting up of the STP. L

T.C/12v, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764 38
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18.03.2024 7.42 52 184 140 350000 | 240000
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il. Timeline for completing all steps of actlon plans including completion of setting up STPs and

their commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will’

remain as already directed. In default, compensation will be liable to be paid at the scale laid
down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs

per month per STP.
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Peeronies 5. No response on behalf of the UPPCB in this regard has been placed on record and
Learned Counsel appearing for UPPCB also does not have any instructions on the above issues.

6. Learned Counsel secks four week’s time to place on record the response of the UPPCB. He has
submitted that the action against the defaulting body will be taken and EC will be imposed within four
weeks. Hence, let the fresh action taken report be filed by the UPPCB at least one week before the next
date of hc'lring by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF.
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S1. Location of Sampling point Date of sample Parameters
No. collection [pH BOD (mg/l) COD Fss (mg/1) € FC (MPN/ml)
mg/1) IMPN/ml)
1 Ganda drain after bioremediation Pandit
Deen Dayal Upadhyaya Nagar, | 18.03.2024 7.26 60 228 146 | 150000 | 94000
Chandauli ¢
13.01.2024 7.24 62 226 162 170000 110000
2 Railway drain after biorcmediation
Pandit Deen Dayal Upadhyaya Nagar, | 18.03.2024 7.30 56 218 146 170000 | 110000
Chandauli
13.01,2024 7.38 58 214 158 130000 79000

I8 & g EAdl A faRndiF aflogo wWear-593 /2017 walaRer {Renm WY wd oFw wfa
gfa 3if 5f0ear U4 o W iR amew feAid 21.05.2020 & =g vo—-08 @ W e e #-

B srsivid 8. Before proceeding further, we may also note further order of this Tribunal dated
06.12.2019 in O.A. No. 673/2018 directing as follows
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47. We now sum up our directions as follows: :
i.  100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in
0.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date,
commencement of setting up of STPs and the work of connecting all the drains and other sources of
generation of sewage to the STPs must be ensured. If this is not done, the local bodies and the
concerned departments of the States/UTs will be liable to pay compensation as already directed vide
order dated 22.08.2019 in the case of river Ganga l.e. Rs. 5 lakhs per month per drain, for default in in-
situ remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP.
ii. Timeline for completing all steps of action plans including completion of setting up STPs and their
commissioning till 31.03.2021 in terms of order dated 08.04.2019 In the present case will remain as
already directed. In default, compensation will be liable to be pald at the scale lald down in the order of
this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs per month per STP.
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